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Export of Fruit and Frult Juices
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2429

(a) whether it ig a fact that the
State Trading Corporation has recent-
ly entered into a contract with the
Soviet Union for the export of fruit
and fruit juices; and

(b) if so, the main features of the
contract and the estimated value of
fruits and fruit juices to be export-
egd under the contract?

The Minister of Commerce (Shri
Manubhni Bhah): (a) and (b). The
State Trading Corporation has enter-
ed into a contract for the supply of
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mango nectar worth Rs. 12 la to
V/O Prodintorg, the U.S.S.R. o?:mi-
sation for the import and export of
food products. Deliveries are spread
over a period of three monthg to be
completed by the Slst October, 1964.
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